GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY
(DEPARTMENT OF COMMERCE)

LOK SABHA
UNSTARRED QUESTION NO. 2598 (H)
TO BE ANSWERED ON 04t DECEMBER, 2019

ASSISTANCE TO GRAPE FARMERS

2598(H). DR. BHARATI PRAVIN PAWAR:

Will the Minister of COMMERCE & INDUSTRY (a1fosg wa 3@ m#t ) be
pleased to state:

(a) whether the Government is contemplating to provide any assistance to grape farmers in the country,
particularly in the Nashik district, in order to export their products to other countries directly;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

ANSWER

TS Ud SSRT HAT (27 4Ry T )
THE MINISTER OF COMMERCE AND INDUSTRY
(SHRI PIYUSH GOYAL)

(a & b) Promotion of exports of agricultural products like grapes is a continuous process. The
Agricultural & Processed Food Products Export Development Authority (APEDA), an autonomous
organisation under the administrative control of Department of Commerce, has been mandated with the
export promotion of grapes. APEDA has implemented GrapeNet, which is a web-based service offered
to the stakeholders for facilitating testing and certification of Grapes for export from India in compliance
with the standards identified by NRC Pune, on the basis of consultation with the exporters. GrapeNet
collects, stores and reports — forward and backward traces and quality assurance data entered by the
stakeholders within the Grapes supply chain in India. Moreover, APEDA has also been providing
assistance to the Grape exporters under various components of its export promotion scheme. Under the
Agriculture Export Policy, Pune, Nasik and Sangli districts of Maharashtra have been identified as a
cluster for export-oriented production of grapes. The farmers, looking to directly export their grapes,
can avail of all forms of assistance available to the exporters.

(c) Does not arise in view of (a) & (b) above.
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